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8-8-97) 160—163

Quota of Wheat Released to Assam (XV—
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Bank Strike (XV—1-8-97) 91
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104
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Fraud of Dena Bank (XVI—8-8-97) 136—138
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25-7-97) 203

Hindi in Bank Branches (XV—1-8-97)
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Setting up of Coach Factory in Bihar
(XVI-—17-8-97) 208
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242-243

Prevention of Institute to National Honour

(Amendment) Bill (Insertion of New Section
4) (XV—25-7-97) 291

Prohibition of Extravagant Expenditure on
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(XV—30-7-97) 250
Canon Bofors Shells (XV—28-7-97) 127-128
Report of Bofors Case (XVI—13-8-97) 166
BOKARO
Production in Bokaro (XVI—7-8-97) 197-98
BOKARO STEEL PLANTS

Theft of Slabs in Bokaro Steel Plants
(XV—24-7.97) 327-328

BOMB BLASTS

Bomb Blasts on Rallway Stations (XVI—12-8-
97) 316

Bomb BExplasion (XVI—12-8-97) 427-428
BOMBAY

Train Service from Bombay to Kanmylkuman
(XV1—14-8-97) 209

BOMBAY HIGH
Bombay High Reservoir (XVI—11-8-97) 61-62
"BONGAIGAON

Privatisation of Bongaigaon Thermal Power
Station (XVI—14-8-97) 62

BOOTHS
Allotment of Booths (XV—30-7-97) 241

BORDER

Andhra Pradesh and Mahaseshtre Border
dispute (XV—29-797) 250

Border area Developmeat Programme
(XVI—12-8-97) 319-320, 379-380

Border Disputes (XV—30-7-97) 244-45

Border Firing (XV—28-7-97) 19—24

Border Route at Deenchole (XVI—6-8-97)
107-108

Difficulty in Residing at Border (XV—28-7-97)
82-83

Infrastructure Development in Border Areas
(XV—28-7-97) 159-160

BORE WELLS

Installation of Bore Wells and hand-pumps in
Tamil Nadu (XV—29-7-97) 278-279

International border area development scheme
(XV—29-7-99) 327-328

BORROWINGS

Government Borrowings (XV-—28-7-97) 30

BOT SCHEME

BOT Scheme (XV—28-7-97) 183

BETANICAL SPECIES

Patenting of betanical and animal species
(XV—29-797) 107

BOTTLING PLANTS

LPG Bottling Plants (XVI—11-8-97) 41—47

BOVINE

Bullish Resistance to Bovine Marmone
(XV—5-8-97) 93-94

B.R. AMBEDKAR

Desecreation of statue of Dr. B.R. Ambedkar
and Police Firing in Mumbai (St.)
(XV—23-797) 318—321

BRAHMAPUTRA

Brahmaputra Board (XV—28-7-97) 179
(XVI—11-8-97) 251-252

BRAIN DRAIN
Brain Drain (Vol. XV—27-7-97) 26-27

(XV—28-7-97) 204
(XVI—11-8-97) 101

BRIDGE(S)

Bridges at Jolakiasuti, Assam (XV——4.8-97) 59
BridgesNHs in Assam (XV—4-8-97) 192-193
Bridge on H.N. 47 (XV—4-8-97) 83
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Bridges on NH-12 (XV—4-8-97) 80

Construction of Foot over bridge at Gasifa
railway station (XVI—14-8-97) 158

Construction of National HighwaysBridges
(XV—4-897) 16—19

Construction of over-bridges in
(XVI—14-8-97) 91

Construction of road under bridge at Hubli
(XVI—14-8-97) 175

Construction of undevover bridge in Gujarat
(XV—31-7-97) 106-107

Punjab

Repairing of Bridges in Uttar Pradesh
(XV—4-8-97) 186-187

B.R.P.L.
B.R.P.L. (XV—28-7-97) 165
B.S.F.

Capturing of Boat by BSF (XVI—12-8-97)
429-430

Casualty of BSF (XV—29-7-97) 236

SPYING by B.S.F. personnel (XV—29-7-97)
95

Strength of BSF (XVI—12-8-97) 281—8S

Welfare of the Martyr BSF Personnels
(XVI—12-8-97) 199-200

BUDDHA'S STATUE

Defacement of Buddha's Statue (XV—30-7-97)
163—65

BUDGET

Annual Budget of Doordagshan (XVI—7-8-97)
92

BUDDHIST MINORITY

Reservation to  Buddhist Minority in
Maharashtra Assembly (XVI—12-8-97) 388

BUFFER STOCK
Buffer stock Norms (XV—29-7-97) 42
BUILDING .

Hi. h Rise Building (XV—30-7-97) 181-82

National Building Construction Corporation
Limited (XV—30-7-97) 226

BUNGLING
Bungling (XV-—<27-7-97) 46

Financial Bungling in Super Bazar (XV—
29-7-97) 89

BUREAUCRATS

Nexus between Politicians and Bureaucrats
(XV—29-7-97) 125-126

Burn Standard Co. Ltd. (XV—1-8-97) 43,
141-142

BUSES
Crime in Night Service Buses (XVI—17-8-97)
298-99

BUSINESS ACTIVITIES

Restriction of Business activities (XV—
24-7-97) 76-77

BUSINESS Advisory Committee (Fourteenth
Report) (XV—24-7-97) 419

BUSINESS LAWS

Indian Business Laws (XVI—13-8-97) 170-71

BUSINESS OF THE HOUSE

(XV~—1-8-97) 226
(XVI—8-8-97) 263

BVEP
BVEP in Assam (XV—4-8-97) 142-143
BYPASS
Bypass in Karnal (XVI—11-8-97) 248-249
By Pass on N.H. 31 (XV—4-8-97) 61-62
C

A

CABLES(S)

Indecent programmes and advertisement om
cable metwork (XVI—14-8-97) 36-37

Shortage of Cables (XVI—7-8-97) 52
C.AD.P.

Command Area Development Programme
(XV—4-8-97) 92—54

C.AG.

CAG Report on Army Authorities and
Ordaance Factories (XV—4-8-97) 82

CALAMITIES
Natural calamities (XVI—14-8-97) 41

CALCUTTA
Calcutta Metro (XVI—7-8-97) 223-24

Dhaka-Calcutta Bus Servics (XV—28-7-97)
193

Extension of Calcutta-Chennai National
Highway (XVI—11-8-97) 149

Flights from Delhi to Bagdogra via Calcutta
(XV—28-797) 120-121
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MTNL—Chenneai and Cakutta (XVI—7-8-97)
263-64

Operation of foreign Airlines to Calcutta
(XV—4-8-97) 47

Telephone connections in Calcutta (XVI—
14-8-97) 45-46

CALICUT

Direct Flight from Calicut to Mumbai (XV—
4-8-97) 47-48

Runway work at Calicut Airport (XV—
28-7-97) 178-179

CALICUT AIRPORT

HUDCO Loaan for Calicut Airport (XV—
23-7-97) 283—8S

Permission to Collect Money for Calicut
Airport (XVI—11-8-97) 220

CALLING ATTENTION

Earthquake in Madhya Pradesh Vijpayee, Sh.
Atal Bihari (XV—23.7-97) 327

CANAL

Canal from Sankosh River (Q) (XVI—
12-4-97) 381

CANCER

Assistance for Cancer Control Programme
(XVI—13-8-97) 125-126

Cancercure through Homoepathi
(XV—30-7-97) 190

Cancer Hospital in Uttar Pradesh (XV—6-8-
mn

Cancer of Uterus and Breast (XV—23-7-97)
163

Cancer Patients (XV—30-7-97) 221—23

Development of Regional Cancer Centre
(XVI—6-8-97) 101-102

District Cancer Control Programme (XV—23-
7-97) 80-81

Funds for Cancer Hospital at Vijayawada
(XV—30-7-97) 233.34

Mew Technology for Cancer Cars (XV—23-7-
97) 247

ORAL CANCER
(XV—23-7.97) 51—$8
CANCER CONTROL

System

District Cancer Control Programme (XV—23-

7.97) 80-81

Cash _ incoatives for

CANNES

National Film Festival at Cannes (XVI—7-8-
97) 230

CANTEEN SERVICE

Canteen Service to Headquarter Employees
(XV—27-7.97) 60-61

CANTONMENT

Construction of Houses and Flats in
Cantonments (XVI—11-8-97) 246-247

Civic Amenities in Cantonment Areas
(XV—28-7-97) 132-133

CAPART

Distribution of IAY Funds by CAPART
(XVI—14-8-97) 95

CAPITATION
Capitation Fee (XV—27-7-97) 26
CAPTOPRIL

Prices of Captopril and its formulations
(XV—29-7-97) 313—374

CAR SHED

Capacity of EMU car shed (XV—24-7.97)
82.83

Construction of car shed at Asansol (XV—24-
7-97) 118

CARDIO DISEASE

Cardio Disease by Tobacco (Q) (XV-23-7-97)
95-96

CARDS

Identity Cards (XV—29-7-97) 48-49
Smart Cards (XV—25-7-97) 85
CAREER

Career Profile for Armed Forces (XV—27-7-
97) 35-36

CARGO

International Cargo Flights (XVI—11-8-97) 83

CASES

Registration of Cases by Delhi Police
(XVI—12-8-97) 204

CASH CROPS

Scheme to Encourage Cash Crops (XV—
5-8-97) 110-111

CASH INCENTIVES

Family

5 Planning
" “Programme (XV—23-7-97) 47 !
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CASHEW ‘

Defence Purchases from Kerala State Cashew
Development Corporation (XV—27-7-97)
45

CASTE

Proposal to Scrap Caste Based Regiments
(XV—28-7-97) 215-216

CASUALTY

Casualty of BSF (XV—29-7-97) 236

CAT

Jurisdiction of CAT (XVI—13-8-97) 201-202
CATTLE BREEDING

Cattle Breeding Schemes in Rajasthan
(XV—5-8.97) 170-171
CAUVERY

Cauvery River Authority (XV—9-8-97) 103-
104 (XVI—11-8-97) 213-214

Cauvery Water Dispute (XV—28-7-97) 150-151
(XVI—11-8-97) 155

CBI

Cases of SAIL referred to CBI (XV—24-7-97)
116

C.B.I. Inquiry against IOB (XV—25-7-97)
107-108

Employees of CBI (XI—30-797) 227-28

Promotion of Officer who is under CBI
Investigation (XVI—8-8-97) 94

Review of Functioning of CBI (XVI—6-8-97)
66-67

Threat to CBI Personnel (XV—29-7-97) 147
CELL

Passenger amenity special monitoring cell
(XV1—1-8-97) 47

CELLULAR OPERATORS

;Free calls offer by Airtel (XVI—14-8-97) 197
.CELLULAR SERVICE

{Cellular Service in Bihar (XV—31-7-97) 197

§a||u|n Service by Reliance Telecom
¢ (XV=247.97) 314

Tapping of Cellular Phones (XV—24-7-97)
1 208-209

CEMENT FACTORIES

bollution by Cement Factories (XV—5-8-97)
p ok}

CENSUS
Economic Census (XV—23-7-97) 247
CENTENARY

Birth Centenary of Morarji Desai (XV—
27.7-97) 58-59

CENTRAL ALLOCATION

Central Allocation to States (XV—24-797)
182-183 .

CENTRAL ASSISTANCE

Central Assistance for Agricultural Projects in
Assam (XV—29-7-97) 377-78

Central Assistance for Kerala (XVI—13-8-97)
213-14

Criterion for Central Assistance (XV—30-7-97)
61

Misuse of Central Assistance meant for
Cyclone (XV—S5-8-97) 185

Special Central Assistance (XVI—13-8-97) 168

CENTRAL ELECTRICITY REGULATORY
COMMISSION (CERC)

White Paper on CERC (XVI—14-8-97) 147

CENTRAL ENERGY CONSERVATION
AUTHORITY

Setting up of Central Energy Conservation
Authority (XVI—14-8-97) 4

CENRAL FUND(S)
Central Funds to States (XVI—8-8-97) 108

Misuse of Central Fund by States (XV—
23.797) 26-27

CENTRAL WATER COMMISSION

Central Water Commission (XV—4-8-97)
163-164

CENTRE STATE FARM

Complaints against Centre State farm, Hissar
(XV—29-797) 226-227

CEREALS

Weed Pollution in CerealyPaddy .Crops in UP
(XVI—23-8-97) 433-434

CESS

Cess Collection by Port Trust (XV-—28-7-97)
103

CFC

Consumption of CFC
385—387

(XVI—12-8-97)

v
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CGHS

Building on Rent for CGHS Dispensary
(XVI—6-8-97) 196

C.G.H.S. DISPENSARY(S)

“XV—30—7-97) 141 (XVI—13-8-97) 37-38

3
»

)

‘:pHS Dispensaries in Karnataka (XV—
» 23-7-97) 225-226

CGHS Dispensaries in Kerala (XV—23-7-97)
203-204

CGHS Dispensary in Vasant Vihar (XVI—
13-8-97) 219

CGHS DispensariesHospitals for Retired
Government Servants (XVI—6-8-97) 174

CGHS Facilities (XVI—6-8-97) 95

Doctors in CGHS Dispensaries (XV—30-7-97)
150-51

Irregularities in CGHS Dispensary (XVI—
13-8-97) 155-156

Strike by CGHS Dispensary Employees
(XV—23-7-97) 285

Supply of Spurious Medicines
Dispensaries (XV—23-7-97) 219

Treatment Facility (XV--30-7-97) 168-69
CHANDIGARH

Demolition of Houses in Villages of
Chandigarh (XVI—7-8-97) 256

Division of Assets and Funds in Chandigarh
(XV—29-7-97) 356-359
Growth of Chandigarh (XVI—6-8-97) 149-150

Rehabilitation of Jhuggi-Jhopari Dweller in
Chandigarh (XV—23-7-97) 96

Reserved Posts in PGI Chandigarh (XVI—
13-8-97) 197-98

Slum Arecas in Chandigarh (XVI—9-8-97)
89-90

CHANDLA COMMITTEE
Chandla Committee (XVI—11-8-97) 137-1388
CHANDLI

Electrification of Chandli Muri Bajtakara
Railway line (XVI—7-8-97) 210-11

CHARTER PLANE

Proposed to Small Charter Plane Service
(XVI—11.8-97) 227.228

CH. BRAHM PRAKASH COMMITTEE
(XV—=23-7-97) 85-86

in CGHS

CHEMICAL(S)

Requirement and Supply of Chemicals and
Fertilizer (XVI—12-8-97) 281—8$

Excercise use of Chemicals and Fertilizers in
Agriculture (XV1—12-8-97) 40

Foreign Investment in Chemcial Industries
(XVI—12-8-97) 268—73

CHEMICAL WEAPONS
Chemical Weapons (XVI—6-8-97) 14—19

Inspection of Chemical Weapons (XV—

23-7-97) 281-282
CHENNAI

Direct flight between Chennai and New York
(XV—4-8.97) 48

Fire in Chennai Telephone
(XV—24-7.97) 255-256

MTNL-Chennai and Calcutta (XVI—7-8-97)
263-64

N.H. Chennai-Madurai (XVI—11-8-97) 248
CHEQUES

Circular to Honour
(XVI—8-8-97) 96-97

CHHATRAPATI SHIVAJI TERMINUS

Running of trains from Chhatrapati Shivaji
Terminus (XV—31-7-97) 70

CHIEF MINISTRY

Chief Miniser's Conference (XV—29-7-97)
108-109

CHILD
Child Homes (XV—5-8-87) 275-276
Child Kidnapping (XV—29:7.97) 326—328
Child Welfare Centre (XV—4-8-97) 73-74
CHILD LABOUR
Ban on Child Labour (XV—30-7-97) 243
CHILD
(XV—23-7.97) 54.55, 107
(XV—30-7-97) 227
(XV1—6-8-97) 107
(XVI—6-8-97) 201
(XVI—13-8-97) 6263

Child Labour Engaged in Unorganised Sector
(XV—=23-7-97) 8991

Child Labour Welfare Projects (XV—23-7-97)
16

Exchange

Bhansali Cheques
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Elimination of Child Labour (XV—23-7.97)
193-194

Minimum Wages for Child Labour (XV—30-7-
97) 247

PM’s Action Plan on Child Labour (XV—23-7-
97) 93

Survey of Child Labour (XV—23-7-97) 192-193
Tribal Child Labour (XV—23-7-97) 206
Workshop on Child Labour (XV—23-7-97) 234
CHILD LABOURER(S)

Child Labourers Engaged at Ganga Bawaga
(XV=23-7.97) 190-191

CHILDREN

Development of Women and Children and
Rural Aress (XVI—7-8-97) 208

Project on Street Children (XV—29-7-97) 277

Sexual Crime against Children (XV—3-8-97)
124-125

Smuggling of Childrea (XV—29-7-07) 329
CMILIKA LAKE

Development of Fishing of Chilika Lake
(XV1—12-8-97) 476

CHILLY (IES)

Demand of chilly farmers (XV—29-7-97)360-
61

Procurement of Chilly (XV—S5-8-97) 50-51

Procrument of Chillies in Andhra Pradesh
(XV—29-7-97) "1-72

CHINA
Chinese refusal to HAL (XV—28-7-97) 83

lilegal areas occupied by China (XV—23-7-97)
7

Trade agreements with China (XVI—8-8-97)
234-235

CHOLERA
Cholera in Kerala (XV—23-7-97) 165
CHOLESTROL

Cholestrol in Refind Oils (XV—35-8-97) 167-
168

CHRISTINITY
Conversion iato Christinity (XV—29-7-97) 73
CHUCHURA

Chuchura Rice Research Centre (XV—S5-8-97)
103-104

CIA

CIA Activities (XVI—12-8-97) 470

CIL

Acquisition of land by CIL (XV—1-8-97) 42
CINE WORKERS

Cine Workers (XVI—6-8-97) 143—145
CINCHONA

Cinchona Plantation (XV—29-7-97) 97
CIRCULATION

Circulation of Draft Bill on Ground Water
(XV—4-8-97) 75-76

CITIZENSHIP
Indian Citizenship to Sri Lankan Tamils
(XV—29-7-97) 245

Senior Citizenship Certificate (XVI—7-8-97)
138

CIVIC BODIES

Coordination between Civic Bodies in Delhi
(XV—5-8-97) 299-300

CIVIL AIRPORTS

Renovation of Civil Airports (XV—27-7-97)
29-30

CIVIL AVIATION

Anti Labour Practices of MPS Associated
Aviation Pvt. Ltd. (XV—11-8-97) 67

Investment in Civil Aviation Sector (XVI—
11-8-97) 196—202

Pilots in IA and Al (XVI—11-8-97) 132
CIVIL PROCEDURE CODE

Civil Procedure Code (XV—25-7-97) 113-114
CIVILIAN OFFICERS

Court Orders for Civilian Officers of Dock
Yard, Navy (XV—4-8-97) 4344

CLAIM(S)
Accidents Claims (XVI—14-8-97) 3§

Dispute Regarding Claim in Power Project
(XVI—17-8-97) 152—54

CLOSURE OF IVCOL
(XV—-31-7-97) 102
COACHES

Attachment of AC II Coaches with Howarh-
Chennai Mail (XV--24-7-97) 274.275

COAL
Accidents in Coal Mines (XVI—8-8-97) 54—69

A
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Bakulia Colliery (XV—1-8-97) 69-70
Coal Depot (XV—25-797) 156
Coal Linkage (XVI—8-8-97) 174.175

Coal Mining Operation by Eastern Coalficids
Lud. (XVI—8-8-97) 77-78

Coal Scam (XVI—8-8-97) 70-71
Goal Stock (XV—15-7-97) 171-172
Coal Supply by CCL (XV—1-8-97) 25-26

Compensation to Legal Heirs of the
Deceabed Coal Mine. Workes (XV—9-8-
97) 213-214

Cracks in Raniganj Coal Areas (XV—8-8-97)
2224

Pankanj Coal Complex LV—25.7-97) 140
Export of Coal (XV—1-8-97) 199—201

Fire in Coal Mines (XVI—8-8-97) 51.52
Funds for Coal Sector (XV—1-8-97) 184

Health Care Facilities in Coal Field Area
(XV—25-7-97) 117—120

Import of Coal (XVI—S8-8-97) 146-147

Indian Aid to V.S. Coal Industry (XVI—8-
8-97) 23§

Inspection of Coal Stocks (XV—25-7-97)
90—96

Investment in Coal Sector (XV—25.7-97)
236

Munidih Project (XV—1.8-97) 130-13}
Oil from Coal (XV—25-7-97) 55

Outstanding Dues of Coal India Ltd. (XV—
1-8-97) 16—20

Performance of Coal Sector (XV—1.8.97)
87-88

Pilferage of Coal (XV—25.7-97) 34
Price of Coal (XVI—8-8-97) 124-125

Privatisation of Coal Sector (XV—1-8-97)
164

Production and Supply of Coal (XVI—
8-8-97) 191-192

Production of Coal (XV—25.7-97) 76-77

Production of Coal (XV—25-7.97) 76-77,
129—131

Reinstatement of Coal Workers (XV—
1-8-97) 139-140

Royalty of Coal (XV—25.7-97) 226-227
Royalty on Coal (XV—1-8-97) 98-99

Royalty on Coal (XVI—8-8-97) 125-126

Royalty oa Coal and .Increasing Hydel
Power Rate (XV—24-7-97) 204

Shortage of Coal (XV—24-7-97) 71—175
Supply of Coal (XV—25-7.97) 100
Supply of Coal (XVI—8-8-97) 171
COAL INDIA LTD

Study and Training Tours by Officers of
CIL (XV—25-7-97) 176-177

COASTAL ECO SYSTEM

Degradation of Coastal Eco System (XV—
5-8-97) 218-219

COASTAL ZONE

Coastal Zone Management Plan (XVI—
12:8-97) 474-475

COCA COLA

Changes in Coca cola Holdings (XV—
29.7.97) 154

COCONUT

Production of Coconut in Kerals (XVI—
12-8-97) 289

COCONUT PROJECT

Integrated Coconut Development Project
(XV—5-8-97) 53

COFFEE

Chicory in Coffee Products (VI—6-8-97) 68
Export of Coffee (XV—25-7-97) 131-132
COINS

Coins, Currency Notes and Security Papers
(XV—25-7-97) 30—32

Import of Coins/Notes (XVI—S8-8-97) 120-
121

Issue of Coins/Currency Notes on Netaji
(XV—25-7-97) 155-156

Shortage of Coins (XVI—8-8-97) 70
COKE

Sale of Soft Coke (XV—1-8-97) 52

COLD STORAGE

Cold Storage Facility (XV—5-8-97) 129-130

Lionsing System for Cold Storages (XV—31.
7-97) 89-90

Subsidy/Loan to Pre-Cooling and Cold
Storage Projects (XV—S5-8-97) 68-69
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COLLEGE(S)

Admission in Indira Gandhi Physical
Education College (XV—274-97) 72-73
Colleges for Deaf and Dumb (XV—4-8-97) 66

COLLISION

Collision of M.1.G. Fighters (XV—27-7-97)
45-46

COLONY(S)

Removal of unauthorised colonies (XV—30-7-
97) 234.35

Unauthorised Colonies (XV—23-7-97) 205-206

COLOURS

Use of Prohibited Colours in Foodstuff
(XV1I—6-8-97) 73-74

COMMERCE

Dumping Activities (XV—1-8-97) 79-80

COMMISSION

Central Water Commission (XV—28-7-97)
87-88

Commission on Prisoners (XVI—12-8-97) 313

Disinvestment (XV—25-7-97)
27-28

Disinvestment Commission (XV—1-8-97) 67-68

Fifth Pay Commission (XVI—13-8-97) 47-48

High Powered Commission on Laws (XV—
25-7-97) 204

Patel Commission (XVI—6-8-97) 80

Public Grievances Commission (XVI—8-8-97)
109—114

Role of Agriculture Costs and Prices Commi-
ssion (XV—29-7-97) 219-220

Shukla Commission (XVI—13-8-97) 166

State  Finance Commission (XV—30-7-97)
249-50

COMMISSION FOR AGRICULTURAL

COSTS AND PRICES

Representation in CACP (XV—29-7-97)
240-241

COMMITTEE(S)

Abid Hussain Committee (XV—25-7-97)
202-203

Business Advisory Committee (XVI—13-8-97)
275

Central  Official
(XV—12-8-97) 225

Committee for Ship Building Industry (XV—
4-8-97) 53.54

Commission

Language  Committee

Committee on the Welfare of Scheduled
Castes and Scheduled Tribes (XV—5-8-97)
303-304

District Advisory Committees in Kerala
(XVI—1-8-97) 87

Hindi Advisory Committee (XV—30-7-97)
109-110

Prot. Lakdawala Committee (XV—8-8-97)
101-102

Rastogi Committee (XV—28-7-97) 11—18
Sen Gupta Committee (XVI—7-8-97) 89—91

Shankar Guruswami Committee (XV—31-7-
97) 12325

Shankar Guruswamy Committee (XVI—14-8-
97) 74

Sharma Committee (XVI—13-8-97) 172—75

Sree Chitra Tribunal Institute of Medical
Science and Technology (M) (XV—24.7-
97) 380

Standing Committee on Finance (XV—28.7-
97) 224

Telecom Advisory Committee (XV—24-7-97)
78

TAC—Gujarat (XV—31-7-97) 132—34
Yashpal Committee (XV—4-8-97) 142 ,
COMMON MINIMUM PROGRAMME

Common Minimum Programme in the field of
agriculture (XV—29-7-97) 93-95

COMMUNICATION

Communication Facility at Cheaper rates
(XV—31-7-97) 184-85

Communication Projects in  Maharashtra

(XVI—7-897) 276

Development of Communication in Uttar
Pradesh (XVI—7-8-97) 265-66
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Construction of  Pedestrian
(XV—=31-7-97) 157
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Cooking Gas Bottling Plants (XV—4-8-97)
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(XV—30-7-97) 184

Corrupt Employees

Government

Pending Cases with ,Central Vigilance
Commission (XVI—13-8-97) 148-149
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Family Courts (XV—1-897) 66-67

Kerala High Court Bench (XV—1-8-97)1
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Damage of crops due to Gall Pest in Kerala
(XV—29-7-97) 61
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Misuse of Central Assistance Meant for
Cyclone (XV—5-8-97) 185

CZECK
Czeck Tank Deal (XV—28-7-97) 134

Printing  Press

Currency  Notes

Customs/Excise

D

D.A.
Dearness Allowance (XVI—8-8-97) 154
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DEGRADATION
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(XVI—6-8-97) 102-103

Rural Development Projects of Uttar Pradesh
(XVI—14-8-97) 170
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DISPLACED PERSONS

Displesed persons of J&K (XV—30-797) 40—42
DISPOSABLE SYRINGS

Shortage of Disposable Syriags (XVI—6-8-97)
126-127

DISPUTE(S)

Border Disputes (XV—30-7-97) 244-4S
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FISHERMAN

Compensation to fishermen by Insurance
Companies (XVI—8-8-97) 80-81
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Deep Sea Fishing Licences (XVI—12-8-97)
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FISH TO SITES

Fish Landing Sites (XVI—12-8-97) 457
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Financial Assistance to Scientific Projects of
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(XVI—12-8-97) 312-313

Production of floriculture (XV—29-7-97)
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FOOD GRAINS

Allocation of food-grains to  states
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125

FOREIGN FIRMS

Joint  Venture  with
(XVI—11-8-97) 79-80
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75-76

FOREIGN INVESTMENT
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Indo-US Economic / Commercial Sub-
Commission (XV—1-8-97) 178
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118—120

Infrastructure Fund (XV—25-7-97) 41
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1-8-97) 54

Erosion by Ganga (XVI—11-8-97) 114-118

GANGA ACTION PLAN

Gangs Action Plan (XV—S$-897) 82—84,
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GARMENT

Export of Readymade Garments (XV—
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Gas Based Power Station in MP (XVI—
7-8-97) 189

Ges Grid (XV—28-7-97) 85
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Need to §ive Adequate Representation to SC/
STs and Backward Castes in Judiciary
(XV—24-7-97) 385-86

Need to give compensation to farmers whose
land has come under barbed wire fencing on
Indo-Pak Border (XV—28-7-97) 248

Need to give financial assistance to State
Government of Bihar for providing relief to
the people affected by floods in Saran, Bihar
(XV—29-7-99) 397-98

Need to grant more functional Autonomy to
Mahanagar Telephone Nigam Limited
(XV—5-8-97) 337

Need to handover Sambhar Salt Lake to State
Government of Rajasthan (XVI—12-8-97)
498

Need to Implement a tri-partite accord reached
between Government of India, State
Government of J & 'K and the
representatives of Ladakhi people prior to
May, 1995 (XV—30-7-97) 325-26

Need to increase Import Duty on Newsprint
to save indigenous paper mills pron closure
(XV-—5-8-97) 335

Need to increase the quantity of foodgrains
provided to the people living below the
poverty line under Public Distribution
System (XVI—14-8-97) 282-83

Need to introduce 'Innerling Permit' to restrict
non-tribal settiement in Tripura. (under Rule
377) (XVI—7-8-97) 325

Need to introduce new trains/DMU between
Rourkela and Sambalpur in Orissa (XV—
31-7-97) 286-87

Need to introduce Shatabdi Express Train
between Delhi-Bareilly-Lucknow (XV—
23-7-97) 335 .

Need to issue new licence for setting up of
Sugar Mill is Supaul district, Bihar (XV1—
7-8-97) 324-25
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Ned to lay railway line between Tellicherry
and Mysore via Coorg (XV—31-7-97) 287

Need to Look into grievances of Medical
Students who have graduated from Russia
(XVI—6-8-97) 210-11

Need to look into the implementation of
centrally sponsored schemes in Balia
district, U.P. (XVI—14-8-97) 284

Need to look into irregularities in
implementation of Employment Assurance
and Literacy Schemes in Jahanabad
Parliamentary Constituency, Bihar (XVI—
6-8-97) 212

Need to look into irregularities in
Telecommunication Departmeént in Agra and
adjoining districts in Uttar Pradesh (XV—
23-7-97) 334

Need to look into the alleged irregularities in
disbarsement of loan to farmers by Bihar
State Land and Development Bank (XVI—
14-8-97) 285-86

Need to Overcome the Problem of Shortage of
Foodgrains in the drought affected Districts
of Barmer and Jaisalmer, Rajasthan (XV—
4-8-97) 236-37

Need to prepare comprehensive development
programme for expert of vegetables and
fruits from Saran district of Bihar (XVI—
7-8-97) 323

Need for proper maintenance of National
Highway between Mukuntharayar Hatram
and Dhanushkodi, Tamil Nadu (XVI—
7-8-97) 325-26

Need to provide employment to people whose
land has been acquired for Indira Gandhi
Centre for Atomic Research at Kalpakkam,
Tamil Nadu (XV—5-8.97) 339

Need to provide adequate funds to State
Government of Orissa for promoting tourists
in the State (XVI—12-8-97) 502

Need to provide adequate funds to State
Government of Uttar Pradesh for industrial
development of Ferozabad (XVI—13-8-97) 276

Need to provide Civic amenities in Railway:
Colonies in Delhi (XVI—5-8-97) 211
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Need to provide Civic Amenities to residents
of Unfon Territory of Chandigarh (XV—
5-8-97) 337-338

Need to provide Financial Assistance to State
Government of Bihar for providing Relief
to the people affected by heavy rains in
Jahanabad districts (XV—24-7-97) 385

Need to provide Financial Assistance to State
Government of Bihar for providing relief to
the people affected by heavy rains in North
Bihar (XVI—11-8-97) 316

Need to provide funds to State Government
of Bihar for Industrial Development of
Aurangabad District (XVI—12-8-97)
500

Need to provide financial Assistance to State
Government of Madhya Pradesh for
providing relief to the people affected by
earthquake particularly in Jabalpur region
(XV1—13-8-97) 276-77

Need to Provide more facilities at Dharagaon
Railway Station, Maharashtra (XV—
4-8-97) 238-39

Need to provide more facilities to Khadi and
Village Industries (XV1—12-8-97) 500

Need to provide more railway facilities at Jalesar
Road Railway Station, U.P.(XV—31-7-97)
285-86

Need to provide more telecommunication
facilities in Erode, Tamil Nadu (XVI—
14-8-97) 283-284

Need to provide sufficient funds for promotion
of Solar BEnergy (XVI—7-8-97) 323-24
Need for reconstruction of a bridge on drain
along the border in Amritsar district of
Punjab (XV—29-7-99) 397

Need to reintroduce Public Health Care Scheme
in the country (XV—4-8-97) 238

Need to retain "rake poin' facility at Ratlam
Railway Station in Madhya Pradesh (XV—
23-7-97) 333

Need to release remaining amount under Mega
Cities Development Scheme to Andhra
Pradesh (XV—30-7-97) 324-25
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Need to review regulations which affect
production of Sugar Mills and Sugarcane
cultivation (XV—30.7-97) 326

Need to sanction Adequate funds for All-Round
Development of Sunderbans Area in West
«4 Bengal (XV—24-7-97) 386

Need to sanction adequate funds for
development of Thiruvanthapuram
International Airport in Kerala (XV—
31-7-97) 288-89

Need to review the functioning of Jawahar
Rozgar Yojana in the country particularly
in Gujarat (XVI—11-8-97) 315

Need to sanction adequate funds to develop
Monghyr in Bihar a tourist resort (XVI—
13-8-97) 278-79

" Need to sanction adequate funds for protection
and conservation of archaeological sites at
Ghatampur, U.P. (XVI—12-8-97) 497

Need to set up a diagnostic centre of Cancer in
Barpeta district of Assam (XV—29-7-97)
396

Need to set up a godown of F.C.I. & Krishi
Vigyan Kendra and a sale depot of
KRIBHCO and IFFCO in Aurangabad
district, Bihar for its alround development
(XV—28-7-97) 250

Need to set up a groundnut research centre at
Churu in Rajasthan (XV—31-7-97) 286

Need to set up a Low Power T.V. Transmitter
at Dudhwakhara in Churu District,
Rajasthan (XV—24-7-97) 386-387

Need to set up a modern hospital on the pattern
of AIIMS at Biswanath Charali in Sonitpur
district of Assam (XV—28-7-97) 251

Need to set up an Agricultural University at

Muzaffaragar or Meerut in Western U.P.
(XV—30-7-97) 323-24

Need to set up an FM. Radio Station at Manjari
in Kerala (XV—31 -‘_1-97) 288-289

: Need to set up an LPG outlet in Mohanlal Ganj,
U.P, (XV—4-8-97) 236
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Need to suitably amend power of Attorney
Act, 1982 Indian Evidence Act, 1872 and
Notaries Act, 1952 to check irregularities in
land allotted to Scheduled Castes, Scheduled
Tribes and other weaker sections (XV—30-
7-97) 324

Need to supply adequate liquid natural gas to
Kayamkulam Thermal Power Project, Kerala
to meet the power crisis in the State (XVI—
14-8-97) 283

Need to take concrete steps to stop poaching
of Leopards and tigers(XVI—13-8-97) 279

Need to take effective steps to check activities
against women and children particularly in
Delhi (XVI—7-8-97) 322-23

Need to take necessary steps to settle border
dispute between Assam and Nagaland
(XV—28-7-97) 251

Need to take steps for protection of Medicinal
Herbs in Gumala District of Bihar (XV—
5-8-97) 335-36

ILLEGAL COAL MINING

Need to take steps to check illegal mining of
Coal in the country (XV—5-8-97) 337

Need to take steps to check incidents of burning
alive of people due to practising of sorcery
in Andhra Pradesh (XV—5-8-97) 338-39

Need to take steps to check erosion caused by
Chambal river in Madhya Pradesh,
Rajasthan and Uttar Pradesh (XV—
29-7-97) 395-96

Need to take steps to make units of Cement
Corporation of India at Naya Gaon,
Madhya Pradesh, viable (XVI—14-8-97)
282

Need to take steps to protect Sankosh and
Gangadhar river barins from going dry in
Assam. (XVI—12-8-97) 499

Re: Alleged Attempt to Create Violence by
some Elements in Uttar Pradesh (XVI—
8-8-97) 267—84

MAULANA AZAD

Setting up of Mautana Azad Urdu University
(XV—28-7-97) 148
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MAULANA AZAD
FOUNDATION TRUST

Grantsto Maulana Azad Education Foundation
Trust Delhi (XVI—12-8-97) 476-477

MBBS Exams (XVI—6-8-97) 199
MC- MAHON LINE

Mc Mahon line betweeh China and India
(XVI—13-8-97) 225-26

M.C. ROAD

M.C. Road in [erala (XVI—11-8-97) 237-38
MCLR
MCLR Aircrafts (XV—4-8-97) 186
MEAT

Export of Meat (XVI—12-8-97) 234—37
MEDIA

Dumping of Newsprint by Foreign Countries
(XV—1-8-97) 181

Guidelines for briefing Media (XVI—7-8-97)
104-05°

MEDICAL
. Medical facilities (XV—30-7-97) 177-78
&IBDICAL BILLS

Rgimbnnemem of Medical Bills (XVi—
6-8-97) 164
MEDICAL . CERTIFICATES .

Recognetion of Medical Certificates (XVI—
"7-8-97) 196 -

MEDICAL COLLEGES

Impact of Privatisation of Medical Colleges
(XV1—6-8-97) 197

MEDICAL COLLEGES
(XV—30-7-1997) 228—30

Unrecognised Medical Colleges (XV—
23-7-97) 279-80

MEDICAL FACILITIES

Free Medical fatilities to SCs/8Ts (XVIm-
6-8-97) 167

Medicinal Plants (XV—23-7-97) 61-62

'Y
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EDUCATION

Extinction of Medicinal Plants (XV—S-8-97)
13739

MEDICAL RESEARCH

Council of Medical Research (XVI—-8-8-97)-
82

MEDICAL TREATMENT

Free Medical Treatment to Pensioners (XV—
30-7-97) 16i-62

MEDICINES

Advertisement
24-7-1997) 351

Banned Medicines (XVI—13-8-97) 85

Conditions for life saving Drug (XVI—
13-8-97) 81

Medicinal Plants (XV—29-7-97) 265-66

on 'Mcdlcines (XV—

A

1

Medicines in ESI Hospitals (XVI—13-8-97) *

68

New Medicine for malaria (XV—30-7-1997)
195

Prices of Common Medicines (XV—5-8-97)
206-07

Prices of Medicines (XV—29-7-97) 152.
Price of Medicines (XV1—12-8-97) 233

Production of Spurious Medicines (XVI—
6-8-97) 199-200

Shortage of Essential Medicines (XVf—
6-8-1997) 34-35 '

Shortage of Medicines in CGHS Dispensaries
(XV—6-8-97) 127-28

Supply of Medicines to Patients (XV—
30-7-97) 145

Theft of Medicines (XV—29-7-97) 213
MEGACITY PROJECT

Megacity Project (XVI—6-8-97) 187—89
MEGHALAYA

Promotion of Cave Tourism in Meghalaya
(XVI—11-8-97) 109-10

MEHSANA

LY

)
«

Opening of Taranga Hill Mehsana rail line™

(XVI—14-8-97)89
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MEHTA COMMITTEE MIGRANT LABOURS

Mehta Committee Report (XV—24-7-1997) Housing for Migrant Labour (XV—30-7-97)
260—65 306 )

MELGHAT ' MIGRATION

Yeighat forests (XV—29-7-97) 315-16 Migration from Western Orissa due to Drought

.  MEMBERS SWORN situation (XV-—24-7-97) 224-25
1. -Migration of Indians from Afghamstan (XV—

(XV—23-7-1997) . 30-7-97)223-24"

MENTALLY RETARDED

fiomes for Mentally retarded (XV—29-7-97)
366—79

MIGRATION OF DOCTORS
Migration of Doctors (XVI—13-8-97) 177

METEOROLOGICAL CENTRE . MILITANCY
Upgradation of Meteorological Centre, .(XV—30-7-9‘7) s
Guwahati (XVI—14-8-97) 166 Militancy and Insurgency (XV—30-7-97) 20
- /METHANE GAS ‘Militancy in Nagaland (XV—29-7-97) 153.
Zicknces for Methane Gas (XV—4-8-97) 116 M:n&% saack ou Mty i Aseen OXV—

-

METRO PROJECT *
MILITANCY IN INDIA

(XVI—7-8-97) 207-08 Pak $upport to Militancy in India (XV—
. u| o Mili n a "
Calcutta Metro. Project (XV1—6-8-97) 86 3 y 23-7-97) 84 ’
[ XY

METRO RAILL ) . MILITANTS
Metro Rail Service (XVI—6-8-97) 51-52 _Rehabilitation of Militants (XV—5-8-97) 161
METRO SERVIGES . MILITANT GROUPS

Demand for Metro Services (XVI—14-8-9T)  qygining 1o Militant Gropps (30-7-97) 18
s .
. MILLION WELLS SCHEME

MICA WELFARE PUND
’_Mm Welfare Pund (XVI—13-8-97) 210-11 Beaeficiaries of M. W.S. (X‘-—31.1’1)

- MICROWAVE TOWER - . m":‘s“ C o
Dam microwave tower (XVI—14-8-97) m P‘Mill Milleln U.P KV—25-7.97)
_ MID-DAY MEAL -
: o e schemmo (XV— mwmmmm?zm-m
2707 5960  MILK . .
MIG FIGHTERS ) Milk Co-operatives (XVI—12-8-97) 350

« Collision of M.LG. Fighters (XV—27-7-97)  Miik Production in Orissa (XVI—12-8-97) 304

. Production of Milk in National Dairy Farms
MIGRANTS . (XV—29-7-97) 5759
WMIM (XV—=23-797) 115-16 Supply of Sub-standard Milk to Troops (XV—
Return of Migrants (XV—23-7-97) 220-21 28-7-97) 102-03
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MILK FEDERATION

Kamataka Milk Federation (XVI—12-8-97)
243

MILK PRODUCTS
Supply of Milk Products (XV—5-8-97) 66
MINERALS

Exploration and Extraction of Minerals (XV—
24-7-97) 291

Granite Deposits(XV—31-7-97) 122
Minerals Deposit (XVI—7-8-97) 239-40

Reserve of Minerals in Orissa (XV—24-7-97)
247—149

MINERAL WATER

Mineral Water Project (XVI—12-8-97) 339-340
Quality of Mineral Water (XV—23-7-97) 221
MINES

Accidents in Coal Mines (XVI—8-8-97)
54—69

Closure of Mines (XV—5-8-97) 183
Closure of Iron Ore Mines (XV—5-8-97) 52
Gold Mine (XV—31-7-97) 85

Mines closed in Madhya Pradesh (XVI—
14-8-97) 208

Subhinda Chrome Ore Mines (XV-—24-7-97)
223—229

Theft in gold mines (XV1—7-8-97) 60-61
MINES AND MINERALS

Bxpenditure incurred on mining section (XVI—
14-8-97) 99

BExtruction of Iron ore from mines in Madhya
Pradesh (XVI—14-8-97) 84

MINIMUM WAGBS

Minimum Wages for child labour (XV—
30-7-97) 47

Payment of Minimum Wages (XVI—6-8-97)
36—41

MINING

Chromite Mine Workers (XVI—13-8-97)
109-110
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Foreign Assistance for Mining (XV—24-7-97)
117—120

Illeged Mining (XV—13-8-97) 41

Longwal Mining Projects (XV—25-7-97)
36-37 A

Alimining Activities Near Bhadtavati Ordnance
Factory (XV—28-7-97) 79-80

Mining Lease (XV—24-7-97) 120-121

Mining Rights to Nippon (XVI—8-8-97)
92-93

Uranium Mining (XVI—13-8-97) 82-83

MINING LEASE

Power to state for Mining Lease (XVI—
7-8-97) 181

MINING SECTOR

Mining in Maharashtra (XVI—14-8-97)
168-169

Mining work with modern scientific technique
in mining sector (XVI—14-8-97) 133

MINISTER

Coordination between Ministry and Officers
(XV1—7-8-97) 137-138

MINISTER'S DISCRETIONARY GRANT

Financial Assistance through Minister’s
Discretionary Grant (XV—23-7-97) 60

MINISTRY 1

SC/ST appointments in Defence Ministry
(XV—4-8-97) 125-126

SC vacancy in Minister's (XV—30-7-97)
146-47

MINORITIES
Linguistic Minorities (XV—29-7-97) 375 -

National Commission for Minorities (XV—
29-7-97) 210

Welfare of Minorities (XVI—12-8-97) 315-316 .
(XV—29-7-97) 361-362
MINORITY COLLBGES

Resecvation in Minority Colleges (XVad-8- ' .
97)68
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MINORITY COMMISSION

Minority Commission in Andhra Pradesh
(XVI—12-4-97) 381

Loans to Minority Community (XVI—
12-8-97) 399

MIRZA GALIB
Mausoleum of Mirza Galib (XV—4-8-97) 143
MISAPPROPRIATION OF RICE

Cases of Misappropriation of Rice (XV—
29-7-97) 330

MISBEHAVIOUR WITH WOMEN

Misbehaviour with Women in Police Station
(XV—5-8-97) 70

MISSILES
Chinese Missiles (XV—6-8-97) 136-137

Deployment of Prithvi Missile (XV—28-7-97)
110-111

Missiles Stored by Pakistan (XV—4-8-97)
127-128

M-Il Ballastic Missiles (XV—6-8-97) 198-99

Performance of Sea Bagle Missiles (XV—
28-7-97) 84

Policy on Deployment of Missile System
(XV—28-7-97) 98-99

Prithvi Missile (Q) (XV—23-7-97) 85
Prithvi Missile (XV—23-7-97) 182
MISSION

Rajiv Gandhi Shiksha Mission(XV—4-8-97)
152—154

MISUSB

Misuse of Overhead Coloured Lights (XV—
5-8-97) 218

MISUSE OF FUNDS

Misuse of funds alloted in Party Alleviation
(XV—24-7-97) 167-168

MISUSED RESOURCES

Misuse of resources in Dairy farms (XV—
29-7-97) 262

79

MITTAL REPORT
Mittal Report (XVI—11-8-97) 140
MIZORAM

Inclusion of Pailes and Panys Tribes of
Mizoram in ST list (XV1—12-8-97) 910

LPG Agency in Mizoram (XVI—11-8-97) 97

MMTC )

Manager of MMTC and STC (XV—25-7-97)
204-205 ’

MMTC Projects in Orissa (XV—1-8-97)
160-161

Service Charges by STC and MMTC
(XV—8-8-97) 195-196

Setting up of a Steel Plant by MMTC
(XV—25-7-97)73

M.N.C.'S
Multinational Companies (XV—8-8-97) 79

Atrocities Committed on dalits in Mumbai,
Nagpur and other places in the state of
Maharashtra and in other parts of the country
(XV—4-8-97) 239—297

(XV—4-8-97) 255-266
(XV—31-7-97) 229

Fifteenth Report of Business Advisory
Committee (XV—7-8-99) 234-35

Re: Fourteen Report of The Business Advisory
Committee (XV-—25-7-97) 242

Motion for election to Committee Central
Coordination Committee (XV-—-29.7-97)
390

Report of the Joint Committes on the
Broadcasting Bill—Extension of time
(XV-—25-7-97) 41

Serious Situation arising out of the recent
development in Bihar (XV—29-7-99) 400

MOCK PARLIAMENT
Mock Partiament (XV—4-8-97) 26—29
Model Cuil Charter (XVI—13-8-97) 48
MODERNISATION

Modernisation of Air Safety Network
(XV—27-7-97) 57-58
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Modemisation Scheme of MIG-27 Aircraft
(XV—28-7-97)95 \
MODERN FOOD INDUSTRIES

Privatisation of Modern Food Industries
(XV—5-8-97)93

MODILUFT

Renewal of Modiluft’s Licence (XV—4-8-97)
88-89

MONITORING OF FUNDS

Moaitoring of Funds under Employment
Assurance Scheme (XV—24-7-97) 39-40

MONSOON

Decline in agricultural production due to
abnormal monsoon (XV—29-7-97)
142-143

WEATHER MONSOON

N.S. Climatologist production on Indian
monsoon (XV—31-7-97) 91-92

MONUMENTS
Historical Monuments (XV—28-7-97) 139

Maintenance of Buddhist Monuments Pilgrim
Ceatres (XV—28-7-97) 154-155

Residences Converted in Monuments (XV—
' 23-7-97) 165-166

MORTALITY RATE

Maternal Mortality Rate (XV—23-7-97)
119-120

MOSQUITOS

Fertile Breeding Ground for Mosquitos (XV—
23-7.97) 49-250

M.PS
Alleged Surveillance of MPs (XV—31-7-97)
259

Bodhghat hydel power project in MP (XVI—
7-8-97) 67

Coastruction of Yatri Bhawan, M.P. (XVI—
11-8-97) 243-44

Sixteonth Report of the Business Advisory
Committes (XVI—14-8-97) 239

»
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Tenth Report of the Committee on Private
Member’s Bill and Resolutions (XV—
1-8-97) 266

MOTOR VEHICLE ACT

Implementation of Motor Vehicle Act, 1993
(XVI—11-8-97) 111 -

MRTP
MRTP Act (XV—1-8-97) 208
MRTS :

Mass Rapid Transit System (X.VI—6-8-97)
71-72

(XV—23-7-97) 86-87
MTNL OFFICE

Fire at MTNL Office, ‘Delhi (XV—24-7-97)
187

MTNL—Chennai and Calcutta (xv1—1-s-97)
263-64 "

Profit of MTNL (XVI—7-8-97) 22‘7
Task Force (XVI—14-8-97) 108
MPs

Alleged Serveillance of MPs (XV—31-7-97)
259

Bodhghat hydel power project in MP (XVI—
7-8-97) 67

Construction of Yatri Bhawan, M.P. (XV—
11-8-97) 243-244

Decline in Ground Water Level in M.P. (XV—
4-8-97) 76-77

Barthquake in M.P. (XV—31.7-97) 21! 12
Facilities to MPs (XV—11-8-97) 47

Irrigation Project in M.P. and Rajasthan
(XV—28-7-97)167 *

Irrigation Projects in M.P. (XVI—4-8-97) 189

Nexus between Extremists in M.P. and LTTE,
(XV—5-8-97) 217-218

Letter's from MPs (XVI—B-.-O‘I) 147-148

Loss due to Cyclone in MP (XVi~12-8-97)
343

Irrigation Projects in M.P. (XV—4-8-97) 189
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Nexus between Extremists in M.P. and L’[TE
(XV—5-8-97) 217-218

Letters from MPs (XVI—13-8-97) 147-148

Loss due to Cyclone in MP (XVI—12-8-97)
343

TRajiv Gandhi Reservior in M.P. (XV—4-8-97)
131

Tourism in M.P. (XV—4-8-97) 171
Safety of MP's (XVI—4-8-97) 355

Setting up of Power Projects in M.P. and U.P.
(XV—31-7-97) 202

MPs and Lagislature

Dealing of Government officials with MPs and
Le@glature (XVI—13-8-97) 76

MPLADS (XVI—6-8-97) 67-68
MPLADS (XVI—6-8-97) 146
MPLADS (XVI—13-8-97) 156—162

_ MPLADS Subsidiaries

(XV—6-8-97) 66
MPLADS (XVI—6-8-97) 158-159

MP's Local Area Development Scheme
(XV—30-7-97) 208-209

MPLADS (XV—30-7-97) 234
Work under MPLADS (XVI1—13-8-97) 180

MP’s Local Area Development Scheme (XV—
~ 23-7-97)87-88

MP's Local Area Development Scheme (XV—
5-8-97) 321—335

MPLADS Plan (XVI—6-8-97) 89
MRTP Act (XV—1-8-97) 207-208

Mass Rapid Transit System (XVI—5-8-97)
Y1172

. {XV—23.1-97) 86-87
MTNL Office

Fire at MTNL Office, Delhi (XV—24-7-9’I)
187

MTNL~—Chennai and Calcutta (XVI—7-8-97)
263-64

-

Profit of MTNL (XV1—7-8-97) 227

Task Force (XVI—14-8-97) 108

Introduction of Paface on Wheels betwecl;
Mumbai and Goa (XVI—7-8-97) 245—47

ln*troducuon of Train between Bhubaneswar
and Mumbai (XVI—7-8-97) 241

Leaing out of Laqd in Bombay (XV—28-7-97)
95-96

Loss of Ship in Mumbai Sea (XV—28-7-97)
203-204

MUMBAI
Mumbai Blast Case (XV—29-7-97) 73—76

Mumbai Urban Transport Project (XVIe—
14-8-97) 69

MUMBAI PORT TRUST

Legal Advisors in Mumbai Port Trust (XVI—
11-8-97) 65—67

Licences to IFTL, Mumbgi (XV—24 7-97)

216-217 - .

Pipe line gas Connection in Mumbai (XV—
28-7-97) 95

Substitution for ‘‘Mumbai” for Bomb#y
- (XVI—17-8-97) 69

MULTINATIONAL COMPANIES

Manufacturing of Tyre by Multinstional
Companies (XV—1-8-97) 116

MUNDESWARI RIVER )

Over Flow o! Mundeswari Rlver (XVI—
11-8-97) 233

Condition of National Museum (XV—
s 28-7-97) 186

MUSEUM

Conversion of INS Vikrant into Mmeum (XV—
9-8-97) 50-51

MUSTARNS

Infrastructural Facilities for (XV—5-8-97)
117—119

MUSTARD RESEARCH CENTRE

Setting 'up of Mustard Research Centre in
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Pakistani Nationals (XVI—13-8-97) 146-147
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Paddy Crop

from Pakistan
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Purchase of Power
(XV1—7-8-97) 55

Supply of missiles to Pakistan (XV—30-7-97)
165-66
PALM OIL A

.

Allocation of Palm Oil to Karnataka
(XV—29-7-97, 376-377

Extraction of Palm Oil (XVI—7-8-97) 255-56
PANCHAYATS

Development of Panchayats (XV—24-7-97)
289-290

Elections to Panchayats and Zila Panchayats
(XV—31-7-97) 147-148

Extension of Panchayats (XV—24-7-97)
127-128

Grants in Aid to Panchayats in Kerala
(XV—24-7-97) 353-354

Panchayati Raj System (XV—14-8-97) 138

Representation of Women in Panchayats
(XV—24-7-97) 221-22

PAN MASALA

Pan Masala Producing Units (XV—8-8-97)
107-108

PANEL
Tarapore Panel (XV—25-7-97) 36-37
PANTHER(S)

~
Protection of Panthers (XV—12-8-97)
276—80

PANTOGRAPH
Cost of Pantograph (XVI—14-8-97) 64
PAPER INDUSTRY

Punding of technology for Paper Industry
(XVI—14-8-97) 111-112

PAPER LAID ON THE TABLE

Annual Report and review by the Govt. of
working of the Acharaya Harihar Regional
Centre for Cancer Research & Treatment
Society, Cuttack, for 1995-96, etc.
(XV1—6-8-97) 205-206
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Annual Report of the All India Federation of
Co-operative Spinning Mills Ltd. Mumbai
for the year 1995-96 etc. (XV—5-8-97) 301

Annual Report, Audited Accoutns and Review

of the Work by the Gowt. of the Allahabad
~ Museum Society for the year 1995-96 etc.
4 (XVI—14-8-97) 225

Annual Report and Review by the Govt. of the
working of the Birds Jute and Exports Ltd.
Calcutta for the year 1995-96 etc.
(XVI—14-8-97) 228

Annual Report and Review by the Govt. of the
working of the Export Inspection Council
and Export Inspection Agencies for the year
1955-96 (XVI-14-8-97) 229

Annual Reports and Review by the Govt. of
. the working of the Electronics Trade and
¥  Technology Development Corporation Ltd.
for the year 1995-96 etc. (XVI—14-8-97)

229

Annual Report and Review of the working by
the Government of the Delhi Public Library
Delhi for 1994-95 etc. (XV1—4-8-97)
194—196

Annual Report, Audited Accounts and Review
of the Government of the working of the
Federation of Indian Export Organisations
New Delhi for the year 1995-96
(XV—25-7-97) 236-237

Annual Report and Review of working of Indian
v Council of Historical Research, New Delhi,
1995—97 etc. (XV—28-7-97) 222-223

Annual Reports, Audited Accounts and
Review by the Govt. of working of the Inland
Waterways Authority of India, Noida etc.
(XV1—14-8-97) 226

Annual Accounts of the Central Pollution
Control Boards, Delhi for the year
1993-94, 1994-95, 1995- 96 and Statement
for delay in laying these papers elg.

(XVi—12-8-97) 485—487 o

Annual Report and Review on the working of

Lakshadweep Development Corporation

& Lid. Agatti for the year 1987-88
(XV—5-8-97) 302-303

Annual Report alongwith Audited Accounts
and statement Regarding Review by the
Govt. of the working of the National Centre
of Films for Children and Young People,
Mumbai, 1995-96 (XVI—7-8- 97) 285-86

Annual Report and Review by the Government
of the working of the North Eastern Regional
Institute of Science & Technology, Itanagar,
for the year 1995-96, etc. (XVI—11-8-97)
265—268

Annual Report and Review on the working of
Petrofils Co-operative, Limited, Vadodara
for the year 1995-96 etc. (XVI—12-8-97)
484-485

Annual Report and Review by the Government
of the working of the Rashtriya Mahila
Kosh, New Delhi for the year 1994-95 etc.
(XVI—11-8-97) 264-265

Annual Report and Review by the Govt. of the
working of the V.V. Giri National Labour
Institute, Noida for the year 1995-96
(XVI—6-8-97) 204

Annual Statement of Accounts & Annual
Report (Rules) regarding National
Commission for Backward Clasuses and
Annual Reports and review of the Working
of National Backward Classes Finance and
Development Corporation (XV—29-7-97)
386-87

Annual Accounts and Review of the working
of National Institute of the Agriculture
Extension Management. (XV—29-7-97)
388

Annual Report of thé National Institute of
Pharmaceutical Education and Research,
SAS Nagar for the year 1994-95.
(XVI—13-8-97) 239

Annual Report and Accounts of the Regional
Rural Banks for the year ended the 31st
March 1996 etc. (XVI—8--8-97) 257—259

Annual Accounts of the Rubber Board,
Kottayam for the Year 1995-96, together
with Audit Report thereon. (XV1—8-8-97)
259-260
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Annual Report of the Cancer Institute, Madras
for the year 1995-96 alongwith Audited
Accounts etc (XVI—13-8-97) 240

Border Security Force Act, 1968

(XV—5-8-97) 302

Business Advisory Committee—Fifteenth in
Report (XV—31-7-97) 245

Business of the House (XV—25-7-97)
239—-241

Central Motor Vehicles (Amendment) Rules
Published Under Motor Vehicles Act, 1988
(XVI—11-8-97) 265

Child Labour Welfars
(XV—23-7-97) 16—19

Committee on Absence of Members from the
Sittings of the House. (XVI—13-8-97) 241

Committee on Petitions (Fourth Report)
(XVI—12-8-97) 489

Committee on Private Members' Bills and
Resolutions Minutes. (XV—25-7-97) 239

Committee on Private Members Bill and
Resolutions. (XVI—14-8-97) 238

Committee on Private Members' Bills and
Resolutions—Tenth Report. (XV-31-7-97)
244

Committee on Public Undertakings (Eleventh
Report) (XVI—12-8-97) 489

Cost Accounting Records (Sugar) Rules 1997
Published in Notification No. GSR 338 (E)
Gazette of India dt. 15-July, 1997 etc.
(XV1—8-8-97) 260—262

Employment of Manual Scavengers and
Construction of Dry Latrines (Prohibition)
Act, 1993. (XVI—6-8-97) 205

Estimates Committee Eight
(XVI—14-8-97) 238

Governors (Allowance and Privileges)
(Amendment) Rules, 1997. (XV—29-7-97)
387 - “’4

High Court and Supréme Court Judges

(Conditions of Service) Amendment Bill.
(XVI—17-8-97) 286

Q

Projects

Report.

Himachal Pradesh Administrative Tribunal
(Salaries anu Allowance and condition of
Service of Chairman, Vice Chairman and
Members. (XV—23-7-97) 317

Indian Post Office (Amendment) Rules, 1997.
(XV—31-7-97) 243

Indian Telegraph Act, 1885 and Indian Post
Office Act, 1898 etc. (XV—31-7-97) 243

International Copyright (Amendment) Order,
1996 and Annual Report and Review of
Working Regional Engineering College,
Durgapur, for the year 1995-96, etc.
(XV—4-8-97) 197

Joint Committee on Offices of Profit—Second
Report (XV—31-7-97) 243

Leave of Absence from the sittings of the House.
(XVI—14-8-97) 237

Memorandum of Understanding between
Bharat Earth Movers Ltd. and Deptt. of
Defence Production and Supplies M/o
Defence for the year 1997-98.
(XV—28-7-97) 223

MoU between Bharat Dynamics Ltd. and
Department of Defence Production
Supplies, MoU for 1997-98.
(XV—4-8-97) 194

Memorandum of Understanding between
Bharat Electronics Ltd. and Deptt. of
Defence Production and Supplies.
(XVI—11-8-97) 264

Memorandum of Understanding between the
Neyveli Lignite Corporation Ltd. and
Ministry of Coal for the year 1997-98.
(XV1—9-8-97) 218

Memorandum of Understanding between
Mishra Dhatu Nigam Ltd. and Department
of Defence Production and Supplies for the
year 1997-98. (XV—28-7-97) 220-221

Memorandum of Understanding between
Housing and Urban Development
Corporation and Department of Urban
Employment Poverty Alleviation, the
Minister of Urban Affairs for the year
1997-98. (XV—30-7-97) 269
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and the Ministry of Urban and
Employment (XV—23-7-97) 317

Memorandum of Understanding between
Power and Corporation of India Limited and
Ministry of Power etc. (XV—24-7-97)
369-370

Memorandum of Understanding between
Indian petrochemicals Corporation Ltd. and
Deptt. of Chemicals and Petro Chemicals.
(XV—29-7-97) 387

Memorandum of Understanding between
Education Consultations India Ltd. and
Development of Education Min. of Human
Resource Development for 1996-97 etc.
(XVI—14-8-97) 230

Narcotic Drugs and Psychotropic Substances
Act, 1985. (XVI—12-8-97) 487

Notification No. SD. 472 (E) and S.0. 473 (E)
published in the Gazettee of India dt. 30th
June, 1997 etc. (XV—1-8-97) 217-218

Notification Regarding Ministry of Surface
Transport (Roads Wings) Central
Engincering Service (Roads) Group-A etc.
(XV—28-7-97) 221-222

Notification under Sub-section (2) of section 3
of the Jute Packaging Material Act, 1987.
(CV—25-7-97) 226

Notification under Section 159 of the Customs
Act 1962 etc. (XV—25-7-97) 237-238

Notification under Standards of Weights and
Measures Act, 1976 etc. (XV—5-8-97)
301-302

Notification regarding Environment (Protection)
Act, 1986 (XV—29-7-97) 388

Notification regarding Multi State Cooperative

Societies Act, 1984. (XV—29-7-97)
389-390

Notification of Delhi Muncipal Corporation
Act, 1951 and Central Industrial Security
Force (Amendment) Rules etc.
(XV—29-7-97) 389

Notification under Banking Companies
(Acquisition and Transfer of Undertakings,

Act, 1970 and 1980) etc. (XVI-—~14-8-97)
227

Notifications under Finance act, 1994 etc.
(XV1—14-8-97) 230

Notification Regarding Central Advisory Council
Procedure (Amendemnt) Rules 1997.
(XV1—8-8-97) 257

Presentation of Petition, (XV—25-7-97) 239

Profit and Loss Account and Balance Sheet (on
Accrual Basis) of the Deptt. of
Telecommunications for the year 1995-96.
(XVI—7-8-97) 285

Public Accounts Committee Fifteenth Report.
(XVI—14-8-97) 238

Radio, Television and Video Cassettee Recorder
sets (Exemption from Licensing
Requirements) Rules, 1997 (XV—31--7-97)
243

Railways Red Tariff (54th Amendment Rules,
1996 etc. (XVI—7-8-97) 285

Regarding Notification issued under Bureau of
Indian Standards Act. 1986 (XV—~29-7-97)
388-389

Report of C.A.G. of India for the year ended
31st March 1991. (XV—28-7-97) 221

Review by the Government of the Working of
NTCL, New Delhi for the year 1994-95 etc.
(XVI—8-8-97) 259

Review on the working of the Annual Report
of the Sikkim Livestock Processing and
Development Corporation Ltd., Gangtok for
the years, 1988-89 to 1993-94.
(XV1—12-8-97) 488

Select Committee on Constitution (Scheduled
Tribes) order (Amendment) Bill-Evidence.
(XVI—14-8-97) 239

Slect Committee on Constitution (Scheduled

Tribes) order (Amendment) Bill Report.
(XVI—14-8-97) 238

Standing Committee on Railways Eight
Report—Presented. (XV—25-7-97) 239

Standing Committee on Transport and Tourism
— Thirtieth Report. (XVI—14-8-97) 239
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Standing Committee on Defence—Sixth Report.
(XV—-31-7-97) 244

Standing Committee on Agriculture—
Fourteenth and Fifteenth Report.
. (XV=31.7-97) 244

Standing Committee on Petroleum and
Chemicals—Thirteenth Report
(XV-=-31-7-97) 315

Standing Committee on Railways (Seventh
Report) (XV—24-7-97) 371

Standing Commiittee on Transport and Tourism
(Twenty Ninth) (LS) Report
(XV—24-7-97) 371-372

Standing Committee on Petroleum and
Chemicals, Twelfth Report)
(XV—29-7-97) 390

Statements gshowing action taken by the
Government on the assurances, promises
and undertakings given by the Ministers
(XVI—6-8-97) 206-07

Statement regarding Review of the working and
Annual Report of the Omnibus Industrial
Development Corporation of Daman Diu etc.
(XVI—1-8-97) 216—226

Statement correcting the Reply given on the
23rd July, 1997 to USQ No. 16 by Shri Jai
Prakash, M.P. (Hardoi) re: Allotment of
DDA Flats and (ii) reasons tcr delay in
connecting the reply. (XVI—13-8-97) 240

Statewise details of Number of Employment
Exchanges (Q) (XV—23-7-97) 30-31

The Employees Provident Funds Appellate
Tribunal (Conditions of Service) Rules, 1997
(XV—30-7-97) 269

The Life Insurance ﬁorporation of India
(Employees) Pension (Amendment) Rule
1997 etc. (XV—1- 8-97) 218—26

The presidential and Vice-Presidents Election
(Amendment) Ordinance 1997
(XV—23-797)317_..

Twelfth Annual Report of Minorities
Commission and Action Taken thereon
(XVI1—11-8-97) 263-264

Urban Infrastructure
(XV—23-7-97) 21—23_.

Voluntary Disclause of Income Scheme
(XV—25-1-97) 13

PARA MILITARY FORCES

Misuse of Para Military Forces for Security
(XV—29-7-97) 316

Recruitment in Para-Military Forces
(XV—29-7-97) 80—84, 136 (XV—
29-7-97) 249-50

PARADEEP PHOSPHATES LIMITED

Modemization of Paradeep Phosphates Ltd.
(XVI—12-8-97) 315319

PARAZYNAMIDE

Price of Parazynamide (XV1—8-8-97) 24849
PARCELS

Weight of parcels (XV1—31-7-97) 212
PARLIAMENT HOUSE

Parliament House clocks (XVI—31-7-97) 104
PASSENGER

Export of Passenger Coaches (XVI—7-8-97)
273-74

Passenger amenity special monitoring Cell
(XVI—7-8-97)47

PASSPORT

Passport Applications (XV—30-7-97) 76-77
Passport Collection Centres (XV—30-7-97) 73
Passport Offices (XV—23-7-97) 279
Passport Office at Kerala (XV—23-7-97) 49
PATEL CHEST INSTITUTE

De-recogrition of Patel Chest (XV—23-7-97)
191-92

Machines and Equipments in Patel Chest
Institute (XV—23-7-97) 106

PATNA AIRPORT

Runway of Patna Airport (XVI—11-7-97)
215-16

Programme
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PAWAN HANS

Pawan Hans Air Service in Rajasthan
(XV—4-8-97) 183-84

PATENT LAWS

Amendment to Patent Laws (XV—31-7-97)
68-69

Patenting of botanical and animal species
(XV—29-7-97) 107

Protection of Patents (XV—1-8-97) 165
PAY COMMISSION

Fifth Pay Commission Report (XVI—8-8-97)
94-95

PEACE TREATY
Indo-Nepal Peace Treaty (XV—23-7-97) 300
PEARLS

Picking up Pearls from Sea (XV—23-7-97)
196-97

PENICILLIN—G

Curtailing the Production of Penicillin-g
(XV—5-8-97) 277-78

PENSION

Employees Pension Scheme (XV—30-7-97)
221

Exemption for Government Pension Scheme
(XV—23-7-97) 212-13

Freedom Fighters Pension Pending cases
(XV—29-7-97) 313

Pension Cases of Civilian Defence Personnel
(XV—27-7-97) 76-77

Pension to freedom fighters (XVI—12-8-97)
209

Pensionary Benefits to Soldiers of Second World
War (XVI—11-8-97) 53

Restoration of Pension (XVI—14-8-97) 57-58
PENSIONERS

Free Medical Treatment to Pensioners
(XV—30-7-97) 161-62

Health Care Services to Pensioners (Q)
(XV—23-7-97) 68-69

PENSION SCHEME

Funds allocation under old are pension scheme
(XV1—14-8-97) 184

PER CAPITA INCOME

IMF Findings of Per Capita Income Exp.
(XV—25-7-97) 67-68

Per Capita Income in Bihar (XVI—6-8-97)
52-53

PEOPLE BELOW POVERTY LINE

Identification of people blow poverty line
(XV—29-7-97) 146

PERMANENT SEAT IN UN

Permanent seat in UN (XVI—13-8-97)
222-23

PERSONAL LEDGER ACCOUNTS
Diversion of Funds (XV—1-8-97) 155-56
PERU

India's Trade and Instrument in Peru
(XV—25-7-97) 205

PEST

Damage of Crops the to Gall Pest in Kerala
(XV—29-7-97) 61

National Programme on integrated pest
management (XV—29-7-97) 147
PESTICIDES

Banned Pesticides and its uses in Agriculture
(XV—5-8-97) 283—90

Decline in Farm Lands Due to Excesive Use of
Pesticides (XVI—12-8-97) 438-39

Proper use of pesticides spraying equipments
by farmers (XV—29-7-97) 206-07

Supply of poor Quality of Seeds, pesticides
and fertilizers (XV—29-7-97) 99-100

PETITION(S)

Presentation of Petitions reduction transfer
prices of slack waxes Harldia and Barami
units of Indian old Corp. Ltd.
(XV—24-7-97) 373 (XVI—8-8-97) 263
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Public Interest Petitions (XV—1-8-97) 71
PETRO-CHEMICALS

Haldia Petro-chemicals
(XVI—12-8-97) 194-95

Petro-chemical Complexes (X VI—12-8-97),
240-41

Setting up of petro-chemical complexes
(XV—29-7-97) 110—118

Petro-chemical Products (XVI—12-8-97) 390
PETROL

LPG Petrol /Diesel Dealers (XVI—11-8-97)
179-80

Petrol Pump (XV—28-7-97) 142-43,
4-8-97—-82-83
(XV1—11-8-97) 77-78

Smooth Supply of Petrol (XV—4-8-97), 79

Supply of less Quantity of Petrol
(XVI—1-8-97) 204

PETROLEUM

Conservation of Petrol and Petroleum Products
(XVI—11-8-97) 118-19

Petro-chemical complex (XV—28-7-97)
158-59

Petroluem Exploration (XV—4-8-97) 57

Prices of Petroleum Products (XV—27-7-97)
24

Production of Petroleum and Natural Gas
(XV—27-7-97) 32—34

Shortage of Petroleum Product in U.P.
(XV1—11-8-97) 163—65

Limited

Withdrawal of subsidy on petroleum products
(XV—28-7-97) 159-60

PETROL OUTLETS

Petrol Diesel Outlets in Orissa (XV—28-7-97)
187

PETROLUEM PRODUCTS '

Consumption of Petroleum Productsy
(XV—4-8-97) 88
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PETTA

Railway Divisional Hospital of -Petta
(XV1—7-8-97) 88

PHARMACY

Pharmaceutical Pricing Policy (XV—29-7-97)
285

PHONE

Phone Mcchanics (XV—24-7-97) 338
Tatkal Phone Service (XVI—7-8-97) 52—54
PHOTO IDENTITY CARDS

Invalid Photo Identity Cards (XVI—27-7-97)
34-35

PHYSICAL EDUCATION
Physical Education (XVI—11-8-97) 171-172
PIGGERY
(XV—29-7-97) 70
PILFERAGE

Pilferage in Drug Department in Super Bazar
(XV—5-8-97) 88

PILGRIMAGE
Haj Pilgrimage (Q) (XV—23--7-97) 110112
PIPES

Purchasing of Flexible Hose Pipes
(XVI—17-8-97) 88

PISUCULTURE
Pisuculture Centre (XVI—12-8-97) 316—318
PLAN

Action Plan for Horticultural Projects
(XV1—12-8-97) 34

Plan for Madhya Pradesh and Gujarat
(XV—30-7-97) 238

Plan Allocation (XV—23-7-97) 81
PLANNING COMMISSION

Restructuring of Planning Commission
(XVI—13-8-97) 2—12

Roisy ,of Planning Commission
@-23-7-97) 28—31
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PLAN OUTLAY

Allocation for Madhya
(XVI—13-8-97) 186-87

Hike in Plan Outlay (XV—23-7-97) 282—84
PLANE CRASH

Persons killed in IAF-AVRO HS-748 Plane
Crash (XV—4-8-97) 41

PLANTATION

Cinchona Plantation (XV—29-7-97) 97
Funds for Plantation (XV—5-8-97) 159-160
Plantation Project (XVI—12-8-97) 208
PLANTS

Bio-gas plants in U.P. and Rajasthan
(XV—31-7-97) 135—40

Liquid fuel power plants (XV—31-7-97)
232-33

Medicinal Plants (XV—23-7-97) 61-62,
265-66

Setting up of mini Cement Plants by NRDC
(XVI—14-8-97) 38-39

Transgenic Plants (XVI—7-8-97) 99
PLANTS SPECIES

Export of Plant Species (XV—29-7-97)
62—65

PLOTS/FLATS
Plots/Flats to SC/ST (XV—23-7-97) 114
PLYWOOD

Sitapur Plywood Manufactures
(XV—23-7-97) 205

POACHING
Poaching of Animals (XV—29-7-97) 95
POLICE

Amendment in Police Act (XV—29-7-97)
92-93

Delhi Police (XV—5-8-97) 114-15
(XVI—12-8-97) 372-73

Improvement in Police Administration
(XVI—12-8-97) 346-47

Pradesh

Ltd.

Police—Criminal News (XV—5-8-97) 204
Power to Police (XV—5-8-97) 53-54
Protection to Policemen (XV—5-8-97) 283

Service Conditions of Police Force
(XV—5-8-97) 86-87

Smuggling by Police Officers (XV—29-7-97)
202, 362

Travelling by Policemen in DTC buses
(XV—29-7-97) 24748

Violation of Human Rights by Police Officials
(XVI—12-8-97) 308

POLICY

Energy Policy (XV—24-7-97) 127

Faults in Police Decision (XV—4-8-97) 65-66
Jewellery Policy (XV—25-7-97) 127-28
National Film Policy (XVI—7-8-97) 165—67
New Tourism Policy (XV—4-8-97) 30-31
POLIO

Eradication of Polio (XV1—6-8-97) 179—88

Polio Eradication Programme (XV—30-7-97)
23537

POLITICIANS

Nexus between Politicians and Bureaucrats
(XV—29-7-97) 125-26

POLLUTION

Air Pollution threat for certain crops
(XVI—12-8-97) 477—479

Crops damaged by Pollution (XV—29-7-97)
134-35

Noise Pollution (XV—24-7-97) 179
(XVI—6-8-97) 72
Pollution Measures (XV-—29-7-97) 232

Pollution by Oil and Grease (XV—5-8-97)
171-72

Pollution by Cement Factories (XV—5-8-97)
223

Pollution by Industries (XV—29-7-97)
349—54

Pollution Cases (XyY—5-8-97) 159
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Pollution in Narmada River (XV—29-7-97)
4142

Pollution in Yamuna (XV1—12-8-97) 432-33

River Pollution (XV—S5-8-97) 158-59

Vehicles Pollution (XV—29-7-97) 49—51
(XVI—12-8-97) 361

POLYMERS

Import of Virgin Polymers (XV—1-8-97) 54

POLYTECHNIC INSTITUTE

Polytechnic  Institute in  Orissa
(XVI—11-8-97) 186

Assistance for Population Control
(XVI—13-8-97) 176-77

POPULATION

Population (XVI—6-8-97) 178-79

Decline in Hindu Population (XV—29-7-97)
261175

Method for assessment for Tiger Population
(XV—29-7-97) 363—65

Population Control Measures (XVI—6-8-97)
162-63

Population of Tigers (XV—29-7-97) 84—88

Reviews of Population Policy (XVI—6-8-97)
47—49

PORTS

Accommodation of Bigger Vessels at Paradeep
Port (XV—28-7-97) 188

Capacity of Ports (XV—28-7-97) 105-06

Completion of Paradeep Port (XV—4-8-97)
78-19

Container Preight Station (XV1-—$-8-97) 106

Development of MEGA Ports (XV—4-8-97)
117

Development of Road and Port infrastructure
Pacilities (XV—28-7-97) 160-61

Expansion of Major Ports (XVI—11-8-97)
4041

Expenditure on Ports (XV—4-8-97) 109-10

Lease out of Assets of Ports (XV—4-8-97)
81-82

Ports in Loss (XV—27-7-97) 69-70

Shipment of Minerals from Kandla Port
(XV—28-7-97) 155-56

PORT-TRUST

Cess Collection by Port Trust (XV—28-7-97)
103

Indian Port Trust Act, 1908 (XV—4-8-97)
34-35 .

Upgradation of JLN Port Trust (XV—4.8.97)
113

POSTS

Vacant Posts of SCs/STs, (XV—25-7-97)
44-45

(XV1—13-8-97) 135
POST OFFICE(S)

Construction of Post Office in Uttar Pradesh
(XV1—14-8-97) 83

Demands for Post Office (XV—31-7-97) 178

Norms for opening of post offices
(XV—31-7-97) 168—170

Post Offices in HP. and J & K
(XVI—14-8-97) 173

Post Office in Loni (XV—31-7-97) 204

Post Office in the country (XV—31-7-97)
230-31 (XV1—7-8-97) 135—37

Post Offices in Rental
(XV—24-7-97) 302—310

Post Offices in Uttar Pradesh (XVI—14-8-97)
93

Post Offices run by private persons
(XVI—14-8-97) 191

Post Offices running from small houses
(XV—=31.7.97)205_

Setting up of Post Offices (XV—24-7-97)
4150

Telephone Facility in Post Offices in Gujarat
(XV—24-7-97) 205—208

Upgradation of Post Offices in U.P.
(XV—31-7-97) 231

buildings
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